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THE DEPUTY CHAIRMAN But there
will be many more who would hke to ask
questions

SHRI K SUNDARAM 1 only want
to know, Madam, whether this relaxation
has becn done 1n the ight of th. reeent visit
that Shrt Asoka Mehta mde and to satisfy
the Atd-India Consortiun: to get forugn wd,
or has 1t been done 1n the usuil course of |
devilopment?

SHRI D SANJIVAYYA
of the latter

In the hght

THE APPROPRIATION (NO 2j BILL,
1966 cont !

THE DEPUTY CHAIRMAN Mr N
Patra  Plense be brif There are two
more spenkers alter you

SHRI N PATRA (Orsse) Madam,
I rise to support the pioposals 1n the Appro-
priation (No 2) Bill, 1966 Whil. st ppor-
ting this Bill T want to mvite the at‘cntion
of the House tc the acute distres  nd the
droight conditions now pirovathng 1 my
State of Orissc  These drought ¢ nditions
were known since last July when he rams
farled, especially 1n the districts of X 1l thandy,
Bolangir, Sundargarh, Simbaipur, XKora-
put and the Dhenkanal arer  The worst
affected area was the cent.gucus area
comprsing of Kulahand: and Bolangir
Ov.r th2 past scveral months though 1t has
been made known through the press, the
Pl tforms and through the forum of this
House th t this was the condition and the |
attention of the Government hid been dr wn
yet no steps were taken tilt there w s clamour
and there were reports and piotests about
a few deaths in the affccted areas  And
then everybody ond the State Gcv nment
and also the Centrl Government became
engrossed 1n the subject and now, of course,
they have taken some steps to profect the
aff.cted people I have also i 1ted recently
those affccted areas and from my own ex-
perience I can say that the wor t 1ffected
dre«s ate the Kilahandi w1l Buangn
distrsicts  There what I saw wis this
There was no dearth of water or foodstuffs.
The rnice 15 avulable at the government
shops at the rate of 85 paise a kilo and 1n '
the op.n market there 1s a margin  of 25 |
pafse more Good rice 15 also available
in the market But the people hove
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lost completely their purchasing power
and so they are unible to buy things avail-
wle  Practically the whole of Kalahandi
15 & very backward arca It was ruled by
zimmdars and fuedal chifs It has been
ncglected for centuries and the people
mhbiting that area predominantly belong
to the bickward classes imcluding Scheduled
Castes and Scheduled Tribes You know in
our country we have been neglecting and we
have gone on neglccting the cause of the
under-dog  Therefore these backward areas
also hid not received proper attention all
1 1ose Yo irsand they have not  beendeveloped
as they should have been developed Even
fier 1 these 18 years of imndependence,
nothing much was done to umelior: ¢ the
condition of these p 1 ue wa-trodden neg-
fected people

Tili fast year Kalahandi was a surplus
area and rice to the extent of one lakh tonnes
was procured fiom that are during 1964-65
but the people were so degtaded and so
poct .n their pirchasing power thet they
are not able to stand even on¢ drought year
Therefore, secing thit o scrious sttuation
1 dov loping and people were beginning
to die, the Food Mimster has gune there
and there 15 a proposal that the Prime Minis-
ter also will be visiting Orissa and the State
Government which could not do much pre-
viously his now decided to spend about
Rs 9 crores from its contingent fund Of
course, this mount and more help
will be required from the Central exchequet
We have had 1 somewh 1t sumilar experiencs
ectlicr  In 1955 there wis a great floed
mn the Mahanwdi  There was a bieach of
the cinal Bund that is called Dholighat and
at that time Rs '4 crore~ were spent on
finod reli.f Though 1t was o huge emount
the problem was not s huge as that with
which we are confronted now At that time
duc to mmsmangement and bad organisa-
tron proper help could not reach the victims
of the flood There was a lot of mismanage-
ment So even 1t funds will be forthcom-
mg now, I have no confidence 1n the cfficers
who have sn far been suppressing ficts
They did not plice all the proper facts
before the Manustiy nd undoubtedly depend-
ing on such officers we cannot cope with
the present situition Usually when-
ever some emergency 1s there some new
canps and centres are opened and aid is
given to the people In the present situa-
tion that sort of thing alone would not do
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Due to the recent ramns the cultivating
season has come 4 month earlier and there-
fore the first duty of the Government 1s to
rush help to the kisans and give them tac-
cavi loans at Rs. 100 vper acre. For
that you may require only Rs. 4 crores
or so. Unless you provide immedately
taccavi loans at the rate of Rs. 100 per
acre you cannot energise the kisan who has
lost all his wherewithal Even kisans possess
ing five to ten acres of land are having nothing
to eat at therr homes now and they ore also
trying to get shelter in the relief camps,

THE DEPUTY CHAIRMAN . Please
be brief; there are other speakers.

SHRI N. PATRA: Now 1 want to refer
to another thing; There are certain pro-
posals which are pending before the Govern-
ment of India about some help to be ren-
dered to the backward classes mn Orissa.
The tribal Welfare Department of the
Government of Ornssa has sent some pro-
posals to the Government of India  and
they are pending disposal for a number of
years now, They wanted to establisha
few more technical institutes, 1.T.Is exclu-
sively for the Scheduled Caste and Scheduled
Tribe students There 15 one such Institute
at Takhatpur 1n the Mayurbhan) District
to cater exclusively to the needs of the back-
ward classes but 1t could not accommodate
all the thousands of people who are becommg
eligible for tramming there They can take
in only 266 students. In the general sector
there are half a dozen Institutes with an
admission strength of moie than 2,960
whereas they could provide only some 230
seats aganst the sanctioned strength of 403
for the Scheduled Caste and Scheduled
Tribestudents. Thereforethe Orissa Gove-
rament wanted that at least two more such
special institutes should be set up for
these people. Then there 1s another proposal.

THE DEPUTY CHAIRMAN: Mr
Patra, I am requesting you to be very brief

SHRI N. PATRA: Iam covering the
points only.

THE DEPUTY CHAIRMAN:
give you just a minute moie.

SHRI N. PATRA: They have sent
another proposal for ameliorating the condi-
tions of the lanna savaras These people do
not know how to clothe themselves, they
are so primitive. Lanjia means a piece of
cloth hanging just as a tail about the loin

1 can
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The Government of Orissa in the adivasi-
Department has asked for a sum of Rs. 17
Jakhs to amehorate the conditions of these
lanjia savargs of Gumma Tnbal Deve-
lopment Block 1 Ganjam District, They
have «iso sent a proposal to improve the
condifton of the fisheimen living around
and mside the Chika lake area. They
wanted to start a floating dispensary which
will cost about a lakh of rupees. These
fishermen are also very backward people
in the State of Orissa Nobody had been
properly caring for them so far. They
were being neglected because they are back-
ward, I would therefoie 1cquest the Home
Mmstry to examine these proposals which
ate pending before them for years and come
to the aid of the Government of Orissa so
that they can implement these and other
schemes to mtigate the sufferings of the
Backward Classes people.

|
|
|

With these words 1 support this Bill.

THE DEPUTY CHAIRMAN; Mr,
Ruthpaswami; 1 am afraid you have very
Little time; just five minutes,

SHRI M RUTHNASWAMY (Madras):
The Appropriation Bill 1s a splendid opportu-
ity for reviewing the woik of the Ministers
and the Minstries and therefore I shall
not dissipate my time or breath dealing
with matters of general gowernmental pohcics,

But before 1 proceed further, meay 1
express my regret at the empty front ben-
ches ? During a debate on the Appropna-
tion Bilf some 20 Ministries are under
scrutiny and the whole burden of reprcsen-
ting the Government and |speaking for the
Government 1s thrown upon the shoulders
of the Mimster of State for Finance. We
are no doubt glad that the Prime Minster
has found time to attend this debate on the
Appropriation Bill at the fag end Of
course she ts @ host in herself but 1 think
1t 15 nol fair to lay the burden of replying
to this debate on one or two Minssters.

The general impression given by the
Appropnation Bill 1s the immense cost of
the Adnunistration. The Secietariat cost
above Rs. 24 crores and the other Ministries
added together 1t comes to about Rs. 100,
that 1s admumusiiation part of the expendi-
ture. And what do we get out of this
vast expenditure? Let me take two or three

i+ Minstries 1n turn.
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The Dazfence Ministry on which we are
spending Rs 823 crores has not come up
to our expectations in regard to certain
matters Our wmtelligence service 1S as poor
and as neffective as 1t ever was It was
not able to anticipate the Chinese invasion,
not the nfiltration of Pakistams into Kash
mir If they had done their duty and sf
they had sent their reports 1n tume, then
the Ministries cencerned must be blamed
for not taking immediate action I think
our telligence  service, especially tle
military 1atelligence service, should be impre-
ved Inthe old British days, serving officers
used to be rewarded for going out on thar
own solitary expediticns 1nto possible
enemy countries and finding out the lay of
the Jand and the military resources of those
countues 1 do not know whether that
system of rewardmg officers who do intel-
lgence work on theirr own 15 being conti-
nued

Our naval defence 15 not adequate, We
have been promused the purchase of one
submarine, but one submarine for such a
vast cotsthine 18 not enough There ought
to be one each for each coast and another
for the d:fence of the Andamans and Nicobar
Islands, which are the advance naval post
of our country Smaller ciait also, hke
gunboats, torpedo boats, patrol boats, should
be acqured In reply to a question of
mine 1 was told that we have only o1e
mine sweeper, but no minelayer That 1s
symbolic of the preparedness of our Govern-
ment 1n regard to the defence of the country
or in regard to the adminustretion of foreign
affairs It 1s always a passive attitude
Mine sweepmg 15 pisswve, negative, where 1s
minelaymg 1s positive, which would prevent
cnemy ship from approaching our codst
We dare always on the defence We are
always waiting for the other man to meche
a move «nd then we do something about 1t

Instead of that superfluous aircraft carrier,
which was one of the supreme follies of the
former Defence Mimster, costing about
Rs. 30 crores and costing about Rs 5 crores
apnually for its mamienance, we should
bave a number of submarines. What is
the use of this aircraft carrier, because we
are not gomg to mvade any other country
by sea and we have land bases in our own
country from which our aircraft can operate?
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1t 15 only naval countries which have com-
mutments all over the world, which require
aircraft carriers, because they do not have
land bases everywhere. So, 1 would
advise the Government to sell the aircraft
carrier as soon as possible to some country
that 1s good enough to buy it, that wants
to possess it. We should buy submarines
mstead.

We should also establish specialised
defence services We should specialise in
guerdla warfare, because that 1s going
to be the future kind of warfare, especially
mn undeveloped countries and backward
countries It 1s the cheapest kind of war-
fare and it 1s the most troublesome and the
most mconvenient. When a question was
asked of the Defence Minuster on this matter,
he said. *“Yes, we are training our troops
1 mountain warfare ” But guenilla warfare
15 something different from mountain war-
fare. It requires a special kind of tactics,
a special kind of training, a special kind of
troops and a special kind of equipment.

With regard to the External Affairs
Munsstry, how do we stand? I was agreeably
surprised to find a Congress Member saying
that we should determine our foreign policy
not by sentiment, not by ideology, but by
the national mterests of the country. If we
follow this, then, I think, we would be domng
a great service to our country It would
help us to recognise countries hke Israel
and Taiwan  Isracl 1s one of the smallest
countries of the world which 13 making a
heroic effort to survive and sustamn herself.
There was a tune, under the leadership of
Pandit Jawaharlal Nehru, when we applaud-
ed the work of small nations, the efforts of
small nations to acquire ndependence.
Now, when the smallest of small nations,
Israel, has acquued independence, we
fold our arms, because we do not want to
hurt the susceptibilities of the big brother,
the Umited Arab Republic

T am glad that the Government 1s exercis-
1ng some restraint over expressing its views
on other people’s conduct of their foreign
policies With regard to Vietnam I am
glad that m recent days the members of the
Government have kept silent, without ser-
monising or offering advice to the govern-
ments. In this matter, 1t 1s good to remem-
ber that enough for each country isthe
headache thereof 'We have headaches
of our own. We have to deal with the
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Mizas and the Nagas and other people. t
The Pataskar Report is a great disappoint-
ment. Even the small crumb offered by{
Pandit Jawaharlal Nchru—they were |
offered the Scottish system of self-govern-

ment—has been denied to them, to the

hill tribes, by the Pataskar Report. We

must remember that the hil, tribes have no |
faith at all in the bona fides of the plains- i
man. That is a historic fact. That is a

fact of politics, which we must take into

coasideration. They may be justified or

they may be unjustified, but the fact is |
there that they do not trust the plainsman. |
They do not want to have any contact, |
no connection with the Assam Government. »
They say that they do not get a fair deal, |
a square deal from the Assam Government, g
because the Assam Government is the

Government of plainsmen and they are{
dominated by their own self interests. So, 1
this fact must be taken into consideration l
and we must frame our policy in regard to I
the Mizos and Nagas accordingly. No I
doubt we must take all military aid and help
in order to suppress any rebelious act on !
the part of these Mizos and Nagas, but t

once the military action is over and peace
is restored, we must sit down with them and
come to some understanding about their
future government, They must be given
autonomy in regard to their future and they “
must be depending upon the Government [
of India in whom they have confidence, !
probably because it is far away from them.
But whatever be the reason, they have
confidence in the Government of India.
They have no confidence in the Government
of Assam,

‘\
With regard to the Fducation Ministry,
what is the record in regard to literacy?
That is the most urgent need of the country.
You cannot advance one step in eccnomic |
or social growth without rapid promotion ;
of literacy. What is our record in literacy?
The rate of growth is one per cent. per year.
It will take 75 years to make this country l
literate on this miserable rate. What is }
the Ministry of Education doing for adult |
education ? The Centte may leave other kinds )
of education to the State Governments, but '
with regard to adult education, it must
take that responsibility upon itself.

With regard to tribal areas also we have
found recently in connection with the Bastar
incident how miserably these people have

[RAJYA SABHA ]

i who have

(Ne. 2) Bifl, 1966 300

been treated educationally by the Madhya
Pradesh Government. Only Rs. 15 odd

. crores was set apart for a population of two

crores, that is, about Rs. 7 a head for the
promotion of education.

With regard to Health Minstry, much
emphasis was placed on family planning
by one of the spokesmen of the Congress.
He thought that family planntog would serve
as a panacea for all the cvils of the country.
He made a shocking proposal that abortion
be legalised. It was so shocking that T was
shocked into a counter-proposal, why did he
not propose, instead of legislating for woman,
legislating for man? Why does he not pro-
pose castration of man as a rapid method of
controlling population? After all the foun-
tain, the origin of the evil of population is
man, If you legislate for man against man,
it is probable that the ideal of Dr. Chandra-
sekhar would be realised much more quickly
than under the system of legal abortion.

With regard to the Social Security Minis-
try, what has it done in regard to coming to
the help of pensioners? The state of our
pensioners is one of the greatest blots on
our system of administration. We have
persons who are drawing a pension of Rs.
5 a month in thesc days of soaring prices.
Nothing is being done. When questions
are put, when arguments are placed before
the Ministers, they say: “No doubt pensioners
are a deserving case, but we have not the
money for it.” We have the money for all
kinds of luxury projects like the Bokaro
steel plant, the fertilizer project, and so om,
but there is no money for the pensioners
served the Gavernment, In

| England almost every other year there is

a new pension scheme for pensioners.
But here in this country nothing is being dorne
by the Government of India to come to the
aid of these pensioners,

1 do not want to take more of yout tims,
Madam. The record of the Home Ministry
is as bad as the record of any other Ministry.
Police firing is onc of the most popular
methods of maintaining law and order in
this country. The Congress Govern-
ment has succeeded in making the police
trigger-happy. At the slightest provocation
they resort to firing without any regard
for all those safeguards that should com-
mand fiting. - Goondas and goondaism are
prevailing in the country, There was an
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article m the “Statesman” which said that
there are as many as 25,000 goondas n this
country and thev are being used for pohti-
cal purposes by political parties at election
time  Why 1s there not a register, strictly
kept register, of these goondas kept by the
police? Why should not the Preventive
Detention Act be put nto force aganst
them instead of agamst the politicians?
Why not they be kept temporarily in preven-
tive detention?

There 1s the dacoity in the Chambal area
which has not yet been put down

I will not take up more time of the House
I will end only by saying that 1t we vote all
this money that 1s provided for in the
Appropriatton Bill, we expect some good
results of it.  We have not got those results
m the past We have not got those results
so far. We hope in the future that it will
make this money go a long way, nuch
longer than 1t has got in these past years, so
that the Appropuation Bill may be looked
upown as a kmd of road to prosperity and not
as a path to the musery and the poverty of
the country, which 1s one of the greatest
blots upon the administration of this coun-
try
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various occasions m this House as well as
i the other House. But T would lLike to
deal with some of the new angles to the
pownts that have been brought in oider to

do justice to the trouble and the labour that
the hon. Members have taken in making
them

I was particularly  heartened by the
speeches of two hon Members, Shr Gusu-
pada Swamy and Dr. Chandrasekhar, and
also our venerable senior Member, Shri
P. N. Sapru, who showed a good deal of
appreciation of our stand n regard to foreign
aid, the fertilizer policy and also certain
aspects of our economic pohicy

SHRI ARJUN ARORA (Uttar Pradesh)
Di  Chandiaselhar spoke agamst fertility

SHRI B. R. BHAGAT-1 am saying
about the foreign aid He has sopken in
favour of foreign aid. I will come to that
major question that he raised about popula-
tion So far ¢s the question of foreign ard
15 concerned and also the fertilizer policy,
often times in recent weeks charges have
been made that we have gone on or we want
to continue the policy of secking foreign aid
{ 1n the Fourth Plan as well It 1s not a new

THE MINISTER OF STATE IN THE | thing Getting foreign aid for our Plana

MINISTRY OF FINANCE (SHRI B R.,

BHAGAT)' Madom Deputy Chairman, I
have bistened with very great interest to the
speeches made by the hon Membeis dur-
1ng the course of the debate on  this Ap-
propriation  Bill As was expected, the
debate covered a veiy extensive ground,
almost everything under the purview of the
Government was discussed To mention
a few of the mmportant subjects that were
covered by the hon  Members, they ranged
over subjects like the food situation in the
country ncludmg the scarcity situation, the
population problem, the fertihzer policy,
the proposed Indo-American Education
Foundation, the ethics of foreign aid, the
latour policy 1n certain sectois of indusiry,
the emergency, the admnstrative reforms,
and last but not the least the gold control.
They have refeiied to these n their speeches.
The House will agiee that during the session
rangg over to months we have discussed
all these problems threadbare, and therefore
they wil pardon me if I do not go into the
details of the pomnts that they have raised
because the points had been covered by my
colleagues and by the Finance Minister on

i

15 an accepted policy of this Government
We have done 1t m the First Plan, we did
. it 1n the Second Plan, we have done it i

’ the Third Plan and we are contmumng the

1

same policy curmg the course of the Fourth
Plan. There 1s nothing new that has been
done and therefoie no new policy has been
evolved as if we have not done something 1n
the past and we are dong 1t now The
only objection—I can anticipate the objec-

' tion as I have carefully listened—s that we

are domng 1t with st1ings which we should not
do, and cven harsher expression have bean
used that we are selling out the country.
I would like to jom 1ssue on this pomt of
view because, firstly, J do not believe that &
countiy like India, such a big country, can
be sold out by anybody, and therefore to
talk of this 1s pure light-heartedness, and the
least we indulge 1n this the better Even for
party polemics we may do it, but T think 1t
1s not a happy thing in our public lfe to
make a remark like this against any gioup or
Government or any political bodies 1 dare
say nobody can sell this country to anyone.
This country 1s much too big for anyone to
sell it. The point is that at the moment we
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bave a problem, the country is facing a
situation at a particular moment of time.
For the Fourth Plan we have calculated
our internal resources. We have a pro-
gramme to follow. We have not only to
meke up for the lapses in the Third Plan
but we have to achieve a rate of growth in
the Fourth Plan so that the basic objectives
are attained. I think it is recognised by
everybody here and outside that although
we may be doing all we can do to raise our
internal resources, there is a constraint like
the foreign exchange constraint, the external
resources which we need, and we are trying
to do our best for that. We are trying
to maximise our export. We are trying to
develop all that we can do to earn more
foreign exchange. We are trying to be
sclf-reliant. We are trying to cut our im-
port requirements to the bone and we are
trying all the substitutes for those we are
importing today, what is called import substi-
tution. All that we are trying to do so that
we build up an iadependent economy in this
country and be self-reliant. But it is recog-
pised that it is a process that takes time.
It is a process that will take a certain period
of time, and therefore in the next five ycars
at least, during the course of the Fourth
Plan if we want to march forward, if we want
to go ahead and achieve our objectives rela-
ting to the rate of growth, relating to the
industrial targets and the targets in the
agricultural programmes,"we have fo have a
dose of foreign aid. That is necessary.
Those who argue against 1t I can only say

either do not have a proper appreciation of °

the problems of this country, the economic
problems that are facing it, or they do not
wish well of our economy and of our ccono-
mic growth.

Similarly about the fertiliser, it has been
said that we have sold ourselves. That is
not true. The concession that we have
given, on fertiliser is not anything that we
have not given in the past; in very selective
fields we did give some concessions in order
to develop that particular industry, Ferti-
liser is of very crucial importance, rather it
is of critical importance. It is a catalyst
to our agricultural production. That is
recognised. Therefore if we wanted to have
this catalyst so that we could achieve agri-
cultural break through we thought, in the
national interests, of giving sufficient in-
ducements for the foreign capital to come
here. In the foreign technical know-how
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there has been a revolutionary change in
the fertiliser technology and if you want to
take advantage of that we have to do that;
we have done it and we have taken ample
safeguards. Whether it is the price or
whether it is distribution or it is control,
the national interest does not suffer. In
net effect, the farmer will get the fertiliser at
a lower price than he is getting it now.
The distribution will be more effective and
the service will be more effective. I saw,
Madam, the other day a booklet about the
distribution of 1t. It is a technigue, what
type of fertiliser is required for what types
of crop for intensive agriculture, what sort
of soil should be there, etc. It is a technique
and selling that fertiliser itself is a technical
service. Therefore it has to be done not
by any ordinary organisation, it has to be
done by a technically efficient orgnisation.
And for that, if we have given concessions
to develop that technique whether it is for
distribution or in respect of prices, I think
it has not been done against the national
interests; it will be in the national interest in
the end because we will be achieving a lower
price, the higher technology will very sharply
bring down the cost of production, and
secondly the distribution technique which
we lack today will be evolved in due course.
Therefore from whatever point of view you
ook at it our policy in this respect has been
guided by national interest. So, to criticise
it or to say that we are selling out our country
or that we are making concessions or that
there is an erosion of Industrial policy is
not correct and according, to me, i8 unfair.

Various Members have said that because
of the failure 1 our achieving the targets
in the Third Plan, we are facing a very
serious situation and that Government is
not doing enough to meet it. It is true that
we are at the moment facing rather a critical
» situation in many fields and we are trying
to do our best whether 1t 1s in the shape of
food or in regard to the high prices. I do
not want to go into a deeper analysis of these
thmgs as to how the prices have been rising.
These analyses have been given in the past.
The Food Minister has given all the details
about it and also the factors leading to it.
But the point is that we are trying, we have
evolved a strategy of development which
meets this new situation. For example,
according to me, there are two factors. One
| is the failure on the agriculture front, succes-
i sive failures leading to a larger and larger
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deficit 1n the requirement of food and other
agricultural products and then the non-
realisation of the benefits from the large
anvestments that have gone 1nto the crucial
sectors and abo the diffizulties of the privaie
sector for lack of components and raw mate-
rlals and spare parts leading to a fall 1n -
dustrial production. So, industrial pro-
duction 1s less and there was agricultural
stagnation We have to correct this, we have
to reverse this trend. And the policy that we
have adopted 1n the first year of the Fourth
Plan 18 a major contribution 1n evolving a
new technigue, a new strategy of develop-
ment which will not only reverse the trend
but will liy the foundation for a mors
rapid growth 1 the coming veats,

It has been said that w: are neglecting
agriculiure, We are not neglecting agri-
culture, Actually we have provided more
for agnculture 1n terms of finanaal alleca-
tions; for its developmental needs we have
provided more. The Food Minster has
explained in this House about 1t, that we are
trying to achieve a break through n agri-
culture by providing all the ncc:ssary mputs
ancluding incentives to the farmeis 1n terms
of price and various other things.

In respect of population control; Dr
Chandra Shekar made a very valuible
coninbution, expert as he 1s, It 15 not as if
we are depending upon one method of family
planning whether 1t 1s stertlisation or any
other method To correct the hon.
Member, I was hearing his speech. I did
not feel that he said that he was i favour of
abortion as such, but he sad

SHRI M. RUTHNASWAMY: He suaid,
abortion was the most effective method of
popularton  control

SHRI B R BHAGAT' My understan-
ding of what he satd was that 1n a country
like ours we have not to follow one method
we have to follow sterihsation, wehave to
follow thus naw method of TUCD and we have
to follow the method of the contraceptives
He also spoke shockingly of 1t as the bitter
mll and also how Japan had recourse to
methods of abortion to make a success of
population growth, We have no objection
also to abottion wherever it 1s necessary not
to have unwanted children, He put 1t very
effectively where a mother or a father does
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not want 4 chld, there » no harm in not
having the child  thiough  abortion.
He meant that 1t should be as a bitter pifl,
though he did not mean that it should be
cncouraged as such The QGovernment's
position 1s that although we dare giving
paiticular emphasis to certain programmes
like the ITUCD the other methods ara also
In operation, like sterilisation, contracep-
tives and others. He has said that we have
reached some stage because of propagande,
where there 15 no resistance how to family
planming as such in the country  And even
1 the rural areas, if we hve the organwsation,
if we can reach out and give the faciities,
people are willing to lIisten That 1s the
position. Publicity has brought this nearer
to the pcople. We have to intensify this,
we have to continue more and mole And
we have provided a larger sum this year.
For example, we have provided this year
Rs. 15 ciores. Although we have made cuts
in other things, we have almost doubtled
the amount Last year we spent Rs. 8
crores. Now we have provided Rs 15 crores
On the phystcal side also, with regard to
the number of operations to be perfcrmed,
the number of TUCD cecntres, sterilisation
centres, mobile centres, etc Wi have made
considerable expansion and enunciated
vanous other programmes, and 1t 1s hearten-
1ng to note that as a result of cert.m ¢x-
periments 1n a particular area, the result
1s very encouraging That 1s the hope for
us. If we dare able to buld up this pro-
gramme as we must 1n the course of the next
two or three years, the results wili be better
rewarding. For example, 1t was trnied 1o
Gandhigram in one Block 11 Madura
District and 1n the course of three years the
birth-rate dechined from 44 14 to 37 7 per
cent, thatis, about 14 per cent fallin three
years, from 1961 to 1964 This1s a scheme
of 1ntensive

SHRI ARJUN ARORA The office
prepares the statistics as you ke

SHRI B R BHAGAT W, then, I
think, 1f 1t s

AN HON. MEMBER
by what percentage

SHRI B R BHAGAT 1 only pray
that the hon Member 15 wrong If that
18 80, then there 1s no hope This has been
done by famuly planning workers, not by
officers.

May we know
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(Shr1 B. R Bhagat]

Then thete 15 another tural place neir
Cilcutta Thete also 1t showed that i
four years, trom 1957-61, ther. was a fall
1 registered birth rites fiom 42 to 36 per

cent, nearly 25 per cent These uc the
areas where you contiol f
SHRI ARJUN ARORA You miy

mislewd us but

SHRI B R BHAGAT: I would requyst
the hon Member, he can go to the areas
and check up If I um wiong, I will be
happy to be corrected In this matter,
certainly we are near the truth, if we depart
from 1t by fabricating, well, there 1s no hope
If he thinks that we are wrong, the best
thing for the hon Member to do would be
to find out for homself

Taen, ;n Mhhrashtra, Orssa and  Pungab
also, 1n this per1od of 1962 to 1964 there has
been a fall  For example, 1n Maharashtra,
in certain 1rzas the fall has been 9 4 per
cent  In Ougssa 1t 15 13 41 In Pumyib 1n
thiee years 1t 1s 10 pet cen. So my only
polnt 1 th~t tf t us organisation 15 bumlt up,
if this progtinme s bult up, we will
follow the opumum level, In the Fourth
Plia we hwe provided for a vay heavy
amount  We hve to follow 1t up and built
it uptor.s the optimum levil If the
Progeiumme 1> at this level, 1 the course of
ten yeais we will be able to bung down the
birth rate to the required Iivel, and after
en years this arrest will be sustamed

I now ¢hmz to the muden speech mde
by the hon’bl Shint M N Kaul, distinguish-
ed as fus krowldge of parliimentiry and
admuustranve matters 15 It 15 second to
oonc 1a this country T am glid he made a
very vuiuible contribution 1 his very first
spesch I am sure the pomnts about the |
admumstsitve 1eforms thit he made, leading
to the streimlinng of the mchinery and an
1acrense In effi.iency will recave the atten-
tlon of the Adminstrative Reforms Com- ‘

|
|

e ———

misston I am swe he will appe'r before
them f he his not alrendy ppeared. He
will be able to give the benefit of his expert
knowledge 1n this ficld to the Commussion

SHRY AXBAR ALI KHAN. Theycin
call um as 4 witness

SHRIB R BHAGAT I think they will
call him beciuse they are only too danxious
to benefit by the experience of experts like
him. He 1s undoubtedly one of the best
exparts we have 1n these mattets
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He underlined that our procidures are
out of date and that our methods lead to
tneffictency and delays, and unless there 15
4 radical change in our ~vstem of working
we will not go tar [ wm glad the Prime
Muinister, the othcr day, emphasised and
said that the most important necd 15 -
plumentation at various levels At various
levels we have admimistrative bottle-necks.
The bottlenecks of Icidership and various
other bottlenecks have got to be removed.
They date road blocks to our admimistiative
efficiency They have got to be temoved
If we do not remove thei1, our Plins will
remamn paper plins  Tary will remam
piper plans if they dare not implementec and
1t will be a sad day for thes country But
I think the Government 1s heenly concerned
<bout 1t I hope the Admmistr.tive
Reforms Commussion will m. ke surtable re
commendations which will be implemented

Then, Shr1 K wl rem irked about the in-
credase 1n the number of Secietaries and the
resultant expenditute on them and thew staff
Hz s ud the ncrease wis 565 per cent Th
m1y be But 1n teime of percentages, the
percentages are som.onics misleading

SHRI M N KAUL (Nomated)' |
sud that 1 1962 there ware 47 Secietanes
while 1n 1965 tnecie wete 64 Secretanies
ex-officco  and all kiads This wis the
figure

SHRI B R BHAGAT. Thu 15 truc
As you know, this 15 2 period of developing

economy In an cconomy like ours some
of the Secretarics m y Lo redundani, 1 de
not know

SHRI M N KAUL I am s>y to m-
terrupt the hon'ble Mimster My pont
was this For inst wice, the present Auditor-
Genral  before he bccime  the Auditor-
Genet il he wais i oh rge of Economic
Affarrs He was 1 clia go of Revenue end
the Centtal Boud of Revenue As an
experienced officer he held thes: various
posts Now that very work which he did
15 now being dune by four officais or five
offi.ers The work over this pertod of five
years has been split up between 4 or 5 officers
I wanted 1t to be 1nvestigated as to what is
the reasca I feel that therc 1s dilution of
responsibilities

SHRI B R BHAGAT" There has been
a very marked change n the responstbilities
m the Fimance Ministry since the present
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Auditor-General was 1 the Finance Mims- ©

iry. But § can inform the hon'ble Moemba

that we have already reducad it frem 4 o 3. ‘

We had the Company Law Administrauon
and the Co-ordination Departmeni. Because
of these two new departments the work-
load increased. Now the Company Law

has gone and we have only 3 Sceretaries. !

1t may be that if the full work load is given,
a few Sccretaries may be reduced. And 1t
is not pioper for a senior officer not
have full load,
of work load 1s the result of the enotmaous
growth in the nature of woik, the responsi-
bilitics and so on:

e

[ 9 MAY 1966 |

But 1 sy that this gievth

SHRI AKBAR ALl KHAN: The Minis-

try of Finance must look into the number
of Sccietaries,

SHRI B. R. BHAGAT: We have reduced
it from 4 to 3 so {ar as the Finance Mmustry
is conceined,

SHR1 MULKA GOVINDA RI'DDY
Where 18 the reduction? You hive ada d
this number to the Law Minsuy.

SHR1 B. R BHAGAT: Thut 1s what 1
said. The Company Law had come, the
Department of Co-ordmation had come.

These were the two new Departmeuts. |

And we had onc more Sceretary, That
was the point T was making,  There may
be some odd Secretaries who may not have
the full load of work. But the point s tiat
bacause of the enormous herease in work,
the number of Secretarics has gene up.

The one point which he cmphasised |

would also hke to emphasmse, He said

that the Ministers and Seccretaries should ' we have today, they are Rs. 11,900 crorcs
concern themselves with policy and not go

fnto  detatls, Because they are burdened
with detauls, they are more and multiplying.
It 15 a very useful suggestion.  But thers s
one difficulty which I mysclf feel. We

I
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tion that the detadds should be left out to be
carnied out and mplumented by the jumer,
fower oflicers 15 o goed suggestion. But
in the present working it does not seem to
be practicable at the mement.

SIS Rl o8
- B U K L‘;Jk’"f("'“ r\i o
flocgmaf . A9 aE Z am A

TR TT 2T 1]

SHRI B. R. BHAGAT: Then he sad
about the 1ncrease in pay and sularies. The
guestion has been dealt with earlier. Tins
Iy 4 question more of detuls, As the time 18

“runmng out, I would not like to go into this
" metter.

Then hurtiedly I will come to some of (he
other points, A number of hon’ble Membei s
sard that our debt burden has ncreased.
101 sard that it is Rs. 533 per copita and we
could not indulge e the lusuy of s
axpetditure, 1 can tell you roughly what 1s
tae posiion todily.  Our total mteinal and
exicrnal debt is Rs. 10,800 crores of which
the exteinal debt 1s Rs, 2600 crores, and
others {unded, unfunded, small suvings

and the rest. The total 1s Rs, 10,800 crores
ull date,

also

On the other vade our assets are
increasing, because these debts are
being invested.  Even in the private sector
the profit is ploughed back lor mvestment
and cxpansion.

Sinularly, whether ot is loan of general
revenues oy O(hCl\\lSC, It COs fet WAest-
ment wnd correspondingly the assets are also
gomg up. 1f you see the total assets that
including the  Radways and  others.
Therefore the capital assets of the counny

i exceed our debt burden by over Rs. 1,000

asked for requirements by hon’ble Membets |

or the Parhament or the Committees of
Parliament, and oftentimes we have to go
into the dotatls about 1. They not only
ask about the policy but they want details.
And they are not one or two, they are mutti-
plying. Therefore, we cannot divorce our-
selves in the practical situation today from
the details that are asked of us cither from
the pubhc or from the Purliament, Therc-
fore, we have to go into the dewils in a
specific  man . However, the sugges-

Joies, and there s, therelore, no reason to
jeel alarmed at the size of the debt which
we have  contracted, Thercfore, 10 nay
that we have gone bankrupt, thdat we aie
overburdened with debt and we are not 1n
A position to bear it is not true. If we teke
the balance sheet, the picture 1y different.
Then Twould Itke to 1efer to ore or two other
points,

Cad 3 ekl 0 il e
-2 S OGRS

[ 1 Hindi translation.
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{] ot smgm A ¢ W@ W wH
& am & 7]
SHRIB R.BHAGAT: Thesec are matters

of detail, We have the break-up which can
be supphed to the hon. Member.

a7 o ag SE 2l G
—&f@@ 4"‘5/
ki ma;ﬂqa't:mﬁawa%ﬁw
$q T TR § 1

SHRI B. R BHAGAT : Something was
said about Orissa a8 1t was & topical matter
He said that taccivi loans are not being
distributed; the poor people have not gof
the purchasing power. At the moment we
have sent a tcam to Orissa to assess the
situation there. We have already given. . .

THE DEPUTY CHAIRMAN : How
long will you take, Mr. Bhagat? We have
got a function at 5-15.

SHRI B. R BHAGAT: Yes, Madam
I will just fimsh,

We have already provided Rs, 2 crores
to Ouissa but the taccavi loan distribution
arrangement 1s with the State Governments.
We have sent & team and 1t 18 locking into
the matter and all the assistance that is
needed will be provided by the Centre
subject to the resources that we have.

with these words, Madam, 1 move.

THE DEPUTY CHAIRMAN: The
question 18%

““That the Bill to authorisc payment and
appropriation of certain sums from and
out of the Consolidated Fund of India fe
the services of the financial year 1966-67,
as passed by the Lok Sabha, be taken into
consideration "

The motion was adopted.

THE DEPUTY CHAIRMAN: We shall
now take the clausc by clause consideration
and of the Bill

Clauses 2 and 3 and the Schedule were
added to the Bill.

Clause \, the Enacting Formula and the
Title were added to the Bill.

SHRI B R. BHAGAT Madam, I move:

“That the Bill be returned.”

The question was proposed.

{ RATYA SABHA |
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t[ 1 Hinds translation,
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STgT OF BT A Fr9al & g FtHow
TATN FF I0q &, TF FHIAT  HH T
T 1 AT STgT & W g e
FIHTY MEET FT IS & 98 TV g9 99
SATE OF S 9T 999 &F & | fram &
I & ST GUEAT SR F9AT ST I
qF g G1 GE 38 Al WIWATRS T FL
A, AMAATES T FL A, 9 T qT T
ST & TH W F A gl |
Tafed HATA & g FT9 7GR0
B fiwr T T ST o s FREYIA
T giera & &Y se fF 70, 80 O FT
TS #v forfr IEY & g g a9 var
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g1 &%ar § 5 99 Sg FATT O S
AT ST g% | Al et Oy feafa &
g9 el & t Tafed Ffauw & g wwar
T AE g |

THE DEPUTY CHAIRMAN :
question is:

““That the Bill be returned.”
The motion was adopted.
THE DEPUTY CHAIRMAN: The House
stunds  adjourned till 11 A.M. tomorrow.

The House then adjourned i t five
minutes past five of the clock till
eleven of the clock on Tuesday,
the 10th May, 1966.

The



